No. 33

Dogra, Sr. Judieial Assistant, EC. No-2327
Service with effect from 31/05/2022 (Afternoon).

KATHPALIA)
Principal District & Sessions Judge (HQs)
Delhi
qsg Admn. II/PF/Ret /2022 2 g M?‘- :

Delhi, Dated the

Copy forwarded for information and Necessary action to.-

1

8

The Office of the Principal District & Sessiong Judge:- West, New Delhi, South,

South-East, East, North—East, North, North-West, South-West, Shahdara, Rouse
Avenue Delhi/New Delhni.

g and Disbursing Officer, South-East & Central District, Delhi/New

The Accounts Officer/ Asst, Accounts Officer Accounts Branch, South

Central District, Delhi/New Delnj with the direction to inform the Housing
Department in case the official is in Possession of government accommodation,

The Leave Sanctioning Authority, South-East District, New Delhi.

The Sr. A.0. M, A.0. (Judicial), Vigilance & Litigation Branch, South-East & Central
District, Delhi/New Delhi.

Dealing Assistants. ACRs Cell, Seniority & Promotion-]A (Admn-II), Transfer &
Posting (Admn-Ip), District Central, Tis Hazari Courts, Delhi.

The Pay Bill Clerk and Service Book Clerk, South-Egst District, Saket Courts, New
Delhi, for further Necessary action.

\/Q/Th/e Web-Site Committee, Tis Hazarij Courts, Delnj.
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Hindi Section, Tis Hazari Courts, Delhi.

Promotion Cell, Tis Hazari Courts, Delnj.

Layers Seat, Tig Hazarij Courts, Delh;.

Dealing Official, Pension Cell, South-East District, New Delhi.

Ms. Kiran Bala Dogra W/o gsh. Rattan Chang Dogra, Sr. judicial

(Balbir Singh Shalar)

Administrative Officer (Judicial)

O/0 Principal District & Sessions Judge (HQs)
Tis Hazari Courts, Delhi.
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